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PART 1—Section 2

Government of India Notifications relating to Appointments, Promotions, etc.
(other than the Minisiry of Deience)

CONSTLITUENT ASSEMBLY OF INDIA

New Delhi, the Tth November 1949

No, OA/5,Est/49.—Sha Bal Krishna, Hescarch Otlices
in the Constituent Assembly of India Svereturiat has beea
appointed Under BSecretary in shis Secretaras with eltect
trom: the forenoon of the 29th October 194y,

JUGAL KISHORE KHANNA Dy. Secy.

MINISTRY OF LAW

New Dethi, the 29th October 1949

No. F. 344/48-G. A —shri A, Alogiviswami, M.AL, B.L,,
whose services have been placed vy the Government ol
Madras at the disposal of tue Government ol India 10 the
Muoustry of Law, assumed charge ol lus duties as au
Attache in that Mimstry on the atternoon ot the 27th
October 1949,

No. ¥, 344/48-G.A.—Bri Pramod Kisor Roy, M.Se.
B.L., whose services have been placed by the Gouverniment
of West Bengal at the disposal ot the Goveinment of India
in the Ministry of Law, assumed charge of his duties as
an Attache in that Ministry on the lorenoon ot the 26th
October 1949.

No. F. 344/48-G.A.—The services or il N, Bwami-
nathan, B.A., B.L., have been replaced at the disposal of
. the Government of Madras with effect {rom the atternoon

of the 27th October 1949,
N. C. RAY, Joint Beey.

MINISTRY OF HOME AFFAIRS

New Delhi, the 81st October 1949

No. 5/5/49-Apptt(Sp)/Judl.—Iu exsercio of the powers
conferred by sub-section (8) of section 222 ot the Govern-
ment of India Act, 1985, as adapted by the India (Provi-
nional Constitution) Order, 1947, the Gon ernor-General 19
pleased to appoint Mr. Justice M. . Desai, LC.B., to
continue to be an Additional Judge of the Allahabad High
Court with effect from the 13th December 1949 until further

orders.
E. C. GAYNOR, Dy. BSecy.

New Delhi, the 8rd November 1949

No. 73/24/49-Admn.—Mr. . K. Rﬁug:an, Aguistant
Secretary, Special Recruitment Board, Ministry of Home
Affairs, has been appointed as Assistant Secretary,
Ministry of Home Affairs, and ex-officio Assistant Secre-
tary, Special Recruitment Board, from the 1st October,
1049, until further orders.

(1567)

No. V4)44,49-Admn.—Mr. R. C. Duw, 1.C.S., relinqui-
shed charge of the post of Secretary, Special Recruitmens
Bowld sac ex-officio Depubly Becretury, Ministry of Home
Aftairs, on the 1s4 November, 1949, and has been appoint-
ed as Deputy Secietary, Ministry of Home Affairs, and
ex-ofticio Secrctary, Special Recruitment Board from
the same date, until further orders. ;

New Delhi, the 8th November 1049

7 2 AT . . - -

Hu, 8)iu/48-Admn.—On return wroin leave Mr. K. K.
Ny o Punaaneub supermnteadent  in the Mimistry of
ttome Abaws, resowmed churge ol lus dwies on the forenoon
v wrd November 1944,

&0, T4y 1L, 48-Adn.—0n reburn irom leave Mr. 3. L.

14 H Y H g ] ]
1\+u‘lf.trzlfn, Uthciating Assiscant Secretary m the Ministry
ol ilorae Aurans, restinied chirge ot his duties on the fore-
woon ¢ drd November 1949,

Mo, 74, 15/49-4dmn.—On return froin leave Mr. B. M.
Buwiae tesutsed charge ol his duties as Officiating Assist-
ant Becrewary in vhe Ministry of Home Affairs on the fore-
noon of Srd Novemnber 1949,

No, 75/29/‘%9~Admn.—£\h. Gulzar Bingh, on  reversion
bromr his officiating appointmenl as Assistant Secretary,
has boen appoinred {o officiate as Superintendent in the
Mini~ery of Howe Aftany with eftect from the forencon of
the drd Movewnber 1949, antil farther orders.

B. D. TEWARI, Dy. Secy.

New Delhi, the 3rd November 1949

‘L‘:EO. 12,76 /49-Apptis(AIS).—Dr. S. T. Merani selected
nnder the  Hrergeney  Recioitment Scheme has  been

appointed Lo the Indias Administrative Service on proba-
tion with effect troip the 14th October 1949 (Afternoon).

New Dethi, the sth November 1949

Ko, 16'38/49-A1I8.—Under the Emergency Recruitment
Boebenie, the [oliowing officers ot the Trovincial Police
Beivice are appointed on probalion to the Indian Pelice
Service with efect from the 1st October 1949:—

Assam

1. whri H. Chanda.

2, phri 8. ¢, Palit.
3. &b Gelap Chandra Bardoloi.

Bombay

1. Wlwi Jameg Crone.

“hri B. C. Shah.

[N
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Central [Provinces and Berar

Shri Rujlumar Bikeain Bahedur Singh.
shri K. K. Duve.

Shri M. K. Paleriyd.

shni J. W TRodrigues.

Madras
1. 8hri P. Dhanarajuin Naidu.
2. 8hri M. D. Ebenozer,
3. Shri M, Bingaravelu.
4. Bhri A, Jayaram.
5. 8hri P. Kuppuswamy,
6. Shii B, N. Kalyana Rno.
Origsa
1. Shel Kunj Behari Mohanty.
2. Shri Mohd, Sayid.

o =

Lo

3. Shri Duwinadar Das.

West Bengal

Hhri Abani Mohan CGupta.
Shri Rabindra Nuath Chatarji.
BShri Gopal Chandra Chalvabatti,

Shyri Birendrn Chiandre (hakrabatti,

No, 16/58/49-A18. —Under the Emergency Recruitiment
Scheme, the following Provincial Civil Service Officers are

appointed on probation

to the Indian Administrative

Service with eoffeet from the 1si October 1949:—

ks

Tt

~1

. Shri

. Shri

woxos

. Shr

. Bhri
8.
9.

Aasgam

shri M. M. SBualtan,
Bhri U. C. Ray.

. Shri K. (. Burua,

Shri B, L. Sen.
Shri 8, C. Kagti.
E. H. Pakyutein,

Bombay

M. K. Deshpande,

C. P. and Beror

Shri
Bhri

Sukdeo Prasad Mushran,

Bullkrishna Narayan Kunte,
Jul Dhunjibhoy Keranwala.
Shri Chhadamaj Lal Gupta,
Bhri

Shri

Gopaldas Kshebrapal,
Muadho Ramm Krishna Joshi.
Mathura Prasad Dube,

Shri Laxman Narayan Bongirwar,

Shri Marutraj Singh Chaudhury.

10. 8hri Thakur Ragursy Singh.

11

. Shri 8. K. Srivaslava.

Shr Td. T

3. shri
. Bhn

. Whri 1T,

. Shri
i, Shei

. Bhri

. Shrt .

u
[
|
|
|

Euast Punjab

Shri

Shri

Sant Ram Maini.
Sant Rum Varina,
Jaswant Smgh Basor,

Han Dey Bhourie
Madras

G. M. Melaughlin,
shri K. Dtwmavanna Raja.
HShri Hyed Mohd Nakuda Salub.
Shri shaikh Ahmad Snhib,
J. Sivanandam,

K. Gulamr Mohd. Salib.
whri I, J. Stooks.

A, F. Muscarenhas.

Hajngopauln Ayynngar.

. Bhri V. Balasundaram,

. shri Mahbub Mian Sahib.
. 8hri €. Rawmachandran.

3. Bhri
. whri 1.
. Shr T.
. Bhri A,
. Bhii T,
15.
19,

D. R, Sundaram.

1. Danodarun.

K. Sankuravadivelu Pillai.
Uthandaran Pillai,

K. Palaniappan.

Shii .
Bhie K.

M. Balakrishun PPillad,

Suppn Menon,
Orissa
Padhi.

West Bengal

. Bhrr Durga Siva Prasad Mukherji,

whri Rabimdra Nath B,

3. shr Kalipada Sen.

Shrr Sasadhar Das Gupla,

$hri Munindry, Chandia Mukher)i,
Bhri Raghu Nath Bunerjee.

Shri Sourindra Mohan Bhattachar)i.
BShri Gurudas Goswarui,

It. ¢. DUTT, Dy. Secy.

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 29th Ocilober 1849

No, 407-EI;48.—Mr. . ¢, Everard, Cypher Buperinten-
dont on deputation to tho Bmbassy of India, Moscow, from
the Einbassy ol India, Puris, resumed cbarge of the post
ol Cypher Buperintendent in the limbassy of India, Paris,

with

effeet from the forenoon of the 2drd July 1949.

New Delhi, the 1st November 1949

No. 410-E.IL—On transfer from the Embassy of India
I China, Nanking, Mr. P. Ratuam, of the Indian Foreign

Borvice, was appointed Thrst Secrotary, Indian

Liaison,

Migsion, Tokyo, with effcet from the forenoon of the 3rd
October 1949,
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No, 411-E.JI.—M: N V. Agate, of the Indinn Forcigu
Serviee, Third Seerctary, Indian {onson Misaon, Tokyo,
was appointod ns Private Secrctary fo the Head of the
Indian  Linivon Mission and Dolitien]l Representative  of
Indin with 8.C.A.I* |, Tokyn with cffect from the forcuoon
s0f the Brd October 1949

New Delhy, the 71h November 1949

No. 418-F8P.—Mr. Bhugwat Dval, Fnvov Extriordi-
nary and Minister Plempotentiary of Indin. Brnghol. was
granted carned leave m Indin for 30 days wilh effect from
“the 16th Hepternber 1949

No. 419-EIL.—His Excellency S rdar H 8 Malik  for-
merly High Commissioner for India in Chnuda, assumed
chiurge of the office of His Majer!v's Auithnssandor of India
in France, Paris, with effect (rorn 4 liermooun of the 4th

*etober 1949,

DEVI DIVALL Dy, Seev

New Delhi, the 81zt Octobey 1949

No, 408-ADI.—Mr. V P. Lal. o substantive termporuiv
Superintendent in the Ministry of Kxdernal  Affans, was
pranted earned lenve for 25 dava, wih effect [om the
forenoon of the 22nd August 1849, with  pennission  Ho

’é)reﬁx Sundav, the 21st Augudt 1949 {o {he feave

No. 409-ADI.—On i1cturn fromn  Jeave Mr V. P. Lal
resumed charge of his dudies ne a0 Buperintendent i the
Ministry of External Affairs, with effect from the forenonn
of the 16th Beptember 1940

New Delhi, the 1st November 1949

No. 413-ADI.—On return fron leave Mr. 1 [, TBhalla
resumed charge of hiy daties as a Supermlendent in the
Ministry of Fxternal Affairs, with effcet from the forenoon
of the 29th October 1949

New Dealhy, (lie Tth November 1949

Na. 415-ADL.—Mr. (¢ L Jdochu an offiomting Asaasfant
Secretary in the Mimnis(ry of Kxternal AHwrs, reverted fo
in substantive appointinent ss w Superintendent in that
Ministry, with effect from {he forenoon of the 1st Novem-
ber 1940,

. No. 416-ADI.— Mr. (¢ R. Joshy ol the Centinl  Secre-
tariat Service Clasg IT w Supermiendent in the Mmidtry

of Txternal Affairs, is graniced lowvs on average pav for two
months, with effect from the forenoon of the 1st Noveni-
ber 1949

No. 417-ADI.—Mr Keanr Singh of the Cenbtral Secre-
tariat Service, Class IT, a substantive lemporary Superin-
tendent in tho Ministry of Daternal Affnirs, is gronted Teave
on averngo pav for four monthy, with effcet from the fore-
noon of the 31st October 1049

J.8 MBEITTY, Under Secy.

New Delhi, the lst November 1949

No. 412-Pt.—The Governor Goeneral 19 plonsed to recog-
nige provisionally the uappointment of Mr. Saad IS1 Din
Mortada ws Vice Consul for Hgypt at Borrhay.

New Delhi, the 4th November 1949

No. 414-PT.—The Govennor  Gonoal o pleased  to
recognise provisionally the ppomtient of Monsienr Michn)
Detrie as Consul General for anee aof Calouit

0. V. RAMADORNIL, Under Scey
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New Delhi, the 15t November 1949

No, F. 818-XP(A)/49.—Mr. A J. Kidwai, Information
Otficer, Office of the High Comnissioner tor India, London
was appointed Informuation Officer,  Embassy of  India,
1]3{‘)4“1&, with effect from tho forenoon of the 81st Murch
(49

Mr. Kidwai, on transfer from Rome, has been appointed
to Istanbul as Press Attache, Embassy of India, Ankara
with effcet from the forenoon of the 26th September, 1949.

No. F. 172-XPA/49.--8bri 8. N. Chopra, Information
Officer, Legalion of Indin in Siaw, Bungkok, has been

ap_]_)(?intcd ns Research Officer in the Mii istry of Txternal
Affairy with effect from tho afternoon of the 28th Qctober
1949, wide Dr P. 8 Muhar who has proceeded on leave

M. A. HUSAIN, Dy. Scev.

New Dethi, the 8th November 1049

No. F, 8-8/49-8IM(E).—8hii K. Kodandapani  Pillat,
B.A., has been appointed subsiantively to the termporary
post ot Controller of Emigration, Madras, with effee{ from
the 6th Decemhber 1947

J. K. ATAL, Joint Becy.

MINISTRY OF STATES
New Deolhi, the 1al November 1049

No. 231-8.—Tn continuation ol the lcave wanctioned in
this Minstry Notifieation No. 218-8, dated the 27th Septern-
ber 1949, Mr N B Bonuri, T.(.8., Chief Cominissioner,
Bhopal 15 granted extension of leave on average poy subject
to title upto and including the 31st Oclcher 1949,  with
permission to suffix the 1st and 2nd November 1949 which
are. Moharrum holidays in Bhopal

N. N. TENGAR, Under Becy.

[ S F—

H. Q. M. A.-in-0., I.8.F,
New Delhi, the 1st November 1949

No. 13250/420.—T.4-C'ol. Hari Shadhan Banerjee, (4.8.0-
[, IMendguartors Militury Adviser-m-Chief, Indin  States
Forces relnquished the appointment of (G 8 0 -1 on the
ufternoon of 9th SBeptember 1949

Lt-Col  Raykumwr Birendra Bingh, A A, & Q.M.G.,
Headguarters  Militury  Adviser-in-Chief, Indian States
TForeey relinquished the appointment of A A& Q.M.G., on
the torenoon of 6th October 1949

M. 8 HIMATSINHJI, Maj-Genl,
Mily Advr.-in-Chiel, 1.8

New Delhi, the 1at November 1949

No. 13264/422.——14 -C'ol. K. Guman Singh, State Forees
Linison Officer for Bouthern Indin Htutes, is granted 28 duys
annual leave with effect from 21st November 1949 (fore-

noon).

T. P. RAJAN, Col.,
for Mily. Advr.-in-Chief, 1 8 F.

MINISTRY OF REHABILITATION

New Delhi, 1he 25th October 1949

No. 2-Admn (A)/62/48.-—Mr Pitambar Tant resumned
his duties as a temporary Senior Rescarch Officer in tho
Ministry of Rehabilitation with offect from the forencon
of Sepﬁcmber 20, 1949, on the expiry of the earned leave
for 18 days granted to him from Seplember 2 to September

19, 1949,

Ministiy of Rehabilitation Notification No. 2-Admn,
(A)/49 deted Septemver 16, 1949, is hereby cancelled.
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New Delhn, the 2815 Oclober 1049

No. XVII (12)/49-Admn (Ext).—The Tollowimyg  amond-
ment is made in the Ministry of Rehabibitation Notuficalion
No. XVII (12)/490- Vdinn-(1i<t ). dated sl August, 1949 —

For the words “‘let Juur 194977 substitute “£h June
1949,

New Dvelhg, The 27tHh October 1949

No. L(38) Admn (Int)/48 —Shri 1 (' Gulati, an officint
ing Deputy Custodian in the office of the Cuslodian of
Evacuec’s Property, New Delhi, reverled to his {femporary
post of an Asgistunt ( ustodian with effect frown the nite
noon of the 268th September 1919

New Delli, 1li¢ 2%h Oclobey 1910

No. L(12)Admn(Int)/49, —=hri ( hetan Das  Jorm,  an
Asgislanl Custodisn, in the office ol the (usiodian of Hea-
cueo’s Property, New Delhi hag been gmanted earued leaxe
tor 50 days from 28rd August 1949 forenoon

No. L. (31)-Adm.(Ynt)/49.—Shri Kali Shatan, an Assat
ant Custodian in the office of the C R T New Delhi was
granted earncd leave from 12(h September 1940 (o 28th
September 1949 with pormission to sutfix the lows elo-ed
holidays from 28th Seplember 1949 lo 2nd October 1949

This Ministry Notifiention No L(3DAdm(FE~)/40 dated
15th October 1949 is herebv enneclled

No, XV(8) /48-Admn(Ext).—Shri Rohni Kuwmar Chowdhre
hus Dbeen appointed as ITonornry Regional Advscr {m
Arsam under the Mimistry of Rehabilitution with effect
from the forcnoon of the 28rd June 1919

K J. GFORGE, As-tt Hecv

New Delhi, the Tth November 1049

No. 1(18)RF-48.—- [t -Col N I Pwui, Cunp  Comman-
dant Teliel Camp  Kurubehelra  wos  pranfed 20 dane
earned leave with effeel from the 6th Tuns 1949 forer von

M. W TITADANT 1nder Seces

MINISTRY OF FINANOE

New Delhi, the 81at Oclober 1049

No. PF@.-274-Est.1/49.— M1« D N TPrakash, officwt-
ing Private Sceretary {o the SBecrety Mimstry of Wayinee
hay heen granted earned leave for 206 davs with effcrl from
the 18th October 1049 corrbined with extraordinary lenyve
for 90 days from 8Lh November 1019

No. PFG-36-Est.X/47.—Mr A T Moz mdar, {emporuv
substantive Superintendent Mumsiry of Timance has been
granted Jeave on avorage pay tor 8 months with effect Jimn
the Hth October 1249, with permission o prefix (he elosed
holiday on the 4th October 1949 1o the lanve

No. PFG-160-Bgt. I/47.—0On return from leave
T N. Buri resumed charge of his dutier me  officinting
TUnder Sceretary, Ministry of Finance with cffect fram the
17th Octoher 1949

Mr. B Shukla, officinting Assistant Secretary, reverted
as officinting Finanece Officer, Miniatry of Finanee  with
offeet from the 17th Qetoher 1949

Mr 8 K. Sen officinting SBuperintendent reverted as
officiating Asaistant-in-Charge Ministry of Finance, will
effect from the 17th October 1949,

New Delhi, the 4th November 1949

No. ¥. 2(1TO)E-I1/49,—Mr T N TRajagopal wns
eranted an extension of leave o average pay for two weels
with effect from the 15th Oectober 1949 11 26th  Oectoher
1949 On roturs f1ova Tonve e hine hean peneated ag T enuty
Anditor Oeneral of Tadin it offc ot Pearo the 97th Octobe
1949,

No. PFG-247-Est.1/48.

On return from leave, Mr. A. K.
Nafarajan resumed charge of his  dutics asg - officiating
fupcrmtendeni, Minstiyv ot Finance wilh offee! from the
S51.t Oclober 1949

New Delhi, the 8th November 1949

No, F. 1(T)E.II/49.—With reforence to late
Deprrtinent Notifiention No. T 8(8)-E-11/46, duded the
T0th March 1917, it iv  notified that Mr. H. (. Sarin's
appointrment on probation to the Finance wnd Commerce
Munsities cadre took effoct from the 214t November 1946.

¢ § MENON, Dy

Finance

Secy -~

New Delhi, the 4th November 1949

No. I". T(80)-FIL/49. —~Major O (.. Rosher, R F (Retd. b

Daputy Master  Currency Note Press, Nasik TRoad, has
been oranted leave on average puv ex-India for one month
and 22 dayve with effect from the 241h October 1949, with
permi sion {o prefix thereto the holidays from the 20th 4o -
the 20rd October 1940

2 Major N D Prabhu Awsistant Master, Currency Note
Tre«  da appointed to officiate as Deputv Master, Currency
Nofe Preea viee Mnjor (1 Rogher, with cffect from the
e dote

H & NEGI, Dy Secv

MINISTRY OF FINANCE (REVENUE DIVISIOK)
ITLADQUARTI Ry FATABLISUMENTS

New Delhi, the hth November 1949

No. 5T.—Mr. T 8 Ramaswami, TUnder Secretary,
(entral Board of Revenue and er-officio Under Secretary.
Ministry of Finance (Revenue Divigion) has been granted
lenve on avernge pay for sixtoon days with effect from the
19th Oclober 1949,

No. 88.—Mr II. L Dutta, Officiating Chief Superinten-
dent, Central Board of Revenue, has Theen pgranted an
rvtenaion of lenve on nvernre pav bv one month and one
dny with offect from the 30th October 1949, in continuation
of the Teave pranted {o him in this Ministrv’s Notifieation
No h2 Tleadauarters TWstablishments dated the 10th
Soptember 1949 &

No, 69. Mr Tt P Sarnthy, Secretary, Central TBoard,
of Reveaue and rr-nfficio Devitv Secvatnry to the Govern-
menl of Indin in the Ministry of Finanee (Revenuc
Division). has been granted lenve on  average pay for
twn months with effect from the 8rd October 1949, with
pormission to prefix the holidays on the 29th September
fo 1=t Oclober 1949 and Sunday, the 2nd October 1949 to
the leave

OPItyM F9TARLISHMENT

New Delhi he 1200 November 1049

No, 7.—TIr continuation of leave grainted to him in Iaie
Kipanee Dapartinent (Central Revenued) Notificalion Nn
I Oplin Ratabli-hment,  dated  the 26th  Mav 1945,
My DO Reeg n, MBE Inte Opiom Agent, Ghazipur,

wie erantrd leave  preparalorv (n retirement, as follows:
(i) nn average pay in Indin upto Ord Qctober 1945

(1) on avernge pav er-India from 4th Oeloher 1945 t
2rd March 1948

(i) on hall averspe pav ex-India for 1 vear, § month’
and 28 dnve with effect from the 4th March 1946

The 1-te  Tinanee  Departmoent  (Central  Revenues
Wotifention Neo 4-Onium Tstablishinend  dnted the 29t}
Goplemher 1947, 92 herahv cancelled,

r
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CHEMICAL, HETABLISIIMENT

New Delhi, the 12th November 1949

No, 17.—Mr, Gur Charan Bingh, Officer on Bpecl Duty
m the Optum ¥ “ory, Ghazipur, has been appointed ta
officinte as Opium ('hemist in that Factory with effoet from
the 28+d Seplember 1940 until [further orders,  vice
Mre, B. K. Mukopadhyay ocecded on le ve preparatory
to relireinent,

CuSTOM= L STABLISAMERT

New Delhi, the 19th November 1949

No, 76,—Mr. K. ;. Jucob, officraling Collector of ¢ us-
tows, Bowbay, has been grunted lenve on hall  average
pay for 4 monthe with cftect f1om the I3 Hepteinber
1949 in extension ol the lenve sanetioned in this Ministry s

Notifiestion No. dr-Custorng Bstablishiment, daled  16th
July 1949,
INDARJIT SINGH, Dyv. Seey.
OENTRAL BOARD OF REVENUR
CENTRAL WXCrHE TSTABLISUMENT
New Delha, the 3th November 191
No. 124.—DMv. (. Koruthu, an officiating  Assistant

Collector n the Centiy) Exeise Collectorate, Bombay, hus
beeu granted carned leave for <isly days. with eflect [rom
the 4th Octoher 1949.

No. 126.—Mr. Hunat Konae  (Ghoshal,  an  offieiating
Deputy Superintendent in the Central Forelse (olleclorale,
C'aleutta, has been appointed to officlate s o Superinton-
dent in the Central Excics Colleatorate, Shillong, with offcet
fromn the 11th Oclober 1949, until turther orders.

No. 126.—O0n reversion from the Directorate of Inspec-

tion, Customs und Central Exeives, My, R, T.. Beri, o tems
porary - Deputy  Superintendent  in the Central Bxedae

Collectorate, Allahabad, has been appointed to officiaie as
a Buperintendent, in {thut Collectornte with effect trom the
Brd October 19490, undil further orders.

P K. BARDHAYN, Unde Seey

MINISTRY OF FINANCE (DEFENOE)

New Die'li, the 3rd November 1949

No. 5521-Accts. —The Hon'ble 1. Smaba,  Contioller of
Malitary Accounts, Bastern  Comuand, has been  granted
lonve ag under:—

Privilepe Lenve—=Tth September 1949 to Gth  Oclobey

1949,

Iurlongh on average Halarv—-Tth October 1949 1o 28th

October 1949,

shri Phul Chand, officiatiig Comtnand  Controjler bas
heen uppointed (o officiate until further ovders, as Controller
of Militwrv Accounts, Fastern Coromund. with effect (romn
Tth Beptember 1949 (Forenoon).

No. 5522-Accte.— Shri A, P. B. Nuyvur, an  officer
officiating in Class [ of ghe Superior Sevvice of the Militarv
Accounts Department hag been appointed 1o officiate as
Junior Controller of Military Accounts, Bouthern Comnand,
with effeet from Tth Oetober 1949 (forenoon), until further
orders,

My, J. J. B. AL Martin an officer in (lags 1T of the
Bupetor Serviee of the Militnrv Aecounts Department has
heen uppointed to officinte ns Assistant Militury Accountant
Genernl with effeet feemn Sth Octaber 1949 (farenoon) yuntil
further orders.

0F INDIA, NOVEMBER 12, 1949
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Bhrr . C. Katoch, an officer in (/hlm 1T of the Superior
Betviee ol the Mﬂltmy Neecounts Departmont  hus been
uppointed to officiute a4 Deputy  Conlroller of Military
Vecounts (Administration) in the office of the Junior Con-
toller of Military \ccounts, Patna, with offect from 26th
Septermber 1949 (torenoon ) until further orders.

New Delhi, the 3let Oclober 1949
No, b618-Accts.—shri ¥, K. Gnngopadhyaya, Deputy
Controller  of  Militmy  Aecounds. TFastern  Cowmmand,
resiphed Lis appointinent with etfeet, Tvorn 14th  Octoher

1049 (AN ) and vwas accordivgly struck oft the strength
ot the Militury \m oniits ])Ppurtment with effeet from 15th
()&tobm 1949 (1" N.)

No, B8522-Accts.— -The

ordered —

following  frangters have heen

Appointment to

Mo .
Lme which posted

shri J. C. Sen Deputy Controller of
Military Accounts (¥
in the offlee of the
Junior Contiroller
of Miltary Ac-
counts, Patna,

T-10h-49

Bhr 8. U, Banorjeo
(F.N.)

Apnistant Controllor
of Military Acoo-
unte in the office
of the Junior Con-
troller of Military
Acoounts, Patna.

No. 3938-Accts,—TITaving attained the nge of superannua-
tion, Shri 13, Rangaswami Aiyangar, Deputy Controller of
Militi vv Accounts, Bouthein Cowmand, hus been  frans-
{erred to the Pension Kstablishment with effect from 15th
October 1949 (1V.N.)

8. JAYASANKAR, J(. Finel. Advr.

MINISTRY OF COMMEROE

TvrorT Tianpr ("ONTROT,

Necw Dellid, the Hth November 1949

No, 7(126)I.T.0./49.- -My. R, B. Tuhilramani has been
appointed to nﬂ'lcmte as Licenying Officer in the oftice of
the Chief Controller of Tmports, New Dethi with effect from
the forenoon of the Hrd October 1949,

M. A. MULKY, Under Secy.

F8TADLISAMENT

New Delhy, the 12th November 1949

No. 22-Est.(23)/49.—Mr 8. K. Bunerji. Deputy Becre-
tuey to the Government of India, Ministry of Commerce,
hus been gmanted enrmeld leave for 45 days from the 24th
Octoher 1949, with permission to prefix thereta Sunday the
Zird October, 1949.

U L. GOSWAMI, Dy. Secy.

COMMERCIAL, HHTABLISAMENTY

New Delht, the 12th November 1949

No. B-TOB(1)/49.--Mr A. B  Thaduni hus bheen
uppmn{ul Commereial Secretary to the Legation of Tndin
in Traq. Baghdad, with effect from the forenncm of the 9th
Beplember 1049



No. 12-FTG(158)/49.—Mr T V. Viswanuthan, officiat-
ing Research Officer 1 the Government ot India Admunis-
trative Intelligence Roor, was granted cprved  leave to
twenty-tour duys with effect trow the 6th June 1949, with
permission to uffix theroto Sundas the Hth Junc 1949.

V¢ TRIVEDI, Dy Seey

JOMMERQIAT, [LSTABLISHMENTS

New Delhe, the 12th November 1949

No. 17-T.0.B.(7)/49. -The services of Mr. J AL
Shrinagesh, 1.C.8 , Officer on Special NDuiy in the Ministry
of Commerce, were repluced nt the disposal of the Govern
ment ot the East Punjab, with effect [romn the afternoon
of the 24th Bepteraber 1949,

No, 4-FTG(16)/49.—Mr. K N. Kaul, an Otficer ot the
Finance and Commerces ‘Pool’, was appointed as an Officer
on Bpecinl Duty in the Ministry of Comuerce from the
tith August (forenoon) up (o the 3L August 1949 (atter-
noon).

No. 4-FTG(12),49.—Mr K N Kaul, an officer of the
Finance and Commerce Pool, hus been appointed ay Indian
Trade Comnissioner, London. with eftect fromn the fore-
noon of the 22nd Septermber 1949

TaTABLISHMENT
Neyw Delh, 1he 12th November 1949

No. 1-Est.(55)/49.—Mr Lachhnd Narain Jeruth, a subs-
tuntive temporary Superintendent. relinquished charge ol
the post ot an Officer on Special Duty on the afternoon of
the 14th October 1349 and Las been appointed to officiate
as an Assistant Secretary, in the Minmtry of Commerce,
with effect from the forenoon of the 15th October 1949.

P. M. MUKERJI, Dy Secy

MERCUANT SHIPPING

New Delhe, the 12th November 1049

No, 5-M.I.(26)/49.—Liecutenant Comumnder G. Huarries,
Nuutical Surveyor,  Mercantile Marme Department,
Caleutta, having resumed churge of his duties on the fore-
noon of the 11th October 1949, the unexpired portion ot
of the leave sanctioned in  the Ministry of  Commerce
Notification No. 5-M T(26)/49, dated the Lst October 1049

has been cancelled.

No. 164-M.I(29)/49. M. &5 V. Kalusnpathy, who wau
appointed Asgistant Direetor General of Shipping, Bombhay
in the Ministry of Conunerce Notifiention No 164-M.T
(20) /49, duted the 15th Oeclober 1949, relinquished charge
of the additional duties of (ho Assistant Controller of
Indian Shipping, Bombay, with cffcet  from the 29th
Qctober 1049,

No. 160-M.I.(11)/49. —Mr David N. Erulkar, who was
appointed Joint Director General of Shipping in the Ministrv
of Commerce Notification No. 160-M.I (11)/49, dated the
18th August 1949, relinquished charge ot the ndditno‘rml
duties of the Controller of Indian Shipping, Bombay, with
effect from the 29th October 1949,

II ¢ SARIN, Dy. Secy

MINISTRY OF FOOD
New Delhi, the 81st October 1949

No. 287.—Mr P N. Bajaj, B.Com., Deputy Director of
Movement, Ministry of Food, has been provisionally granted
enrned leave for 88 days with effect from 28th Scptember
1049, with permission to suffix closed holiday uwnd Sundny
the 5th and 6th November, 1949, respectivoly, to the leave.

THE GAZETTE OF INDIA, NOVEMBER 12, 1949
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New Delhi, {he 13t November 1949

‘NO. 238.—On reversion {rom Foreign Service 'with the
(:ovﬁ)runmnt of PEPSU, Mr 8 K Srvastava, 13.8c.
(Agri), LI B, wus granfed leave on nvernge pay for 23
days trow the 21st Aprl 1949 to the 18th May 1944,

NO_. 289.-The wervicen of Mr. 8 K. brivastava, B.Se.
(Agri)), LL B. were placed under suspension with effcet
hom the 14th May 1949 until further ordary.

New Delha, the drd November 1949

No. 2088.—Mr T N Srivestava, M Sc., LI B, Director
(Gruing) in the office of the Regional Food (ommissioner,
Bastern Region, Caleutta wns granted earned leave for 20
davs with effect fromn the 5th Suptember 1049 with permis-
sion to prefiv Sunday the 4th Septembeor 1949 and  affix
Sunday, the 25th Bepteraber, and Durgn and Lokshni Pujas
und Id-Uz-Zuha lolidays from the 26th September to 7th
October, 1949.

On expiry of tho lenve Mr. T. N. Srivastava resumed
charge of his duties as Director (Grainy), Fustern Region on
the foronoon of the 8th Oectober 1949

N. ¢ MUKERJT, Under Secy.

New Delhi, the Blst October 1949

No. 2087.—Mr. R. Rajagopalan, Assivtant Regional l'nod
Commisgioner, in the office of the Regional Food Commis-
sioner, Southern Region, has been uppointed to officiate ag
Asaislanl Director (Accounts), Southern Region, Madrus
with effect [rom the nftornoon of the 19th September 1949,
vice Mr. A. A, Nair transferre] to the Office of the
Regional Food Cominisgioner, Western Region, Bombay.

GUR BAKHSH SINGH, Asstt. Beey.

MINISTRY OF EDUOATION
EDpuuaTION
New Delhi, the Blst October 1949

No, F, §5-33/49-T.1.—Mr. Ram Kishan Aggarwnl iy
appointed with effect from the Ist January, 1949, to
officinte ngainst the upgraded post of Ticeturer in Mathe-
matics, Delhi Polytechnie, Delhi, »wice Mr. G, L. Dhamija
on deputation to the Railway Bonrd until further orders

P, N. KIRPAL, Dy. Scey.

MINISTRY OF HEALTH
New Delhi, the 81st October 1949

No. F. 6-6/49-PHI.—Dr. H. 8. Andleigh, B.S¢., M.B.
B.S., D.TM., D.Duel (London), P.M.S |, an officer of the
Medienl Research Department (on probation) and officiat-
ing Assistant Director, Central Research Tnatitute, Kasauli.
relinquished charge of his duties on the 16th August 1949
(nfternoon).

Tis services were replaced-ut the disposul of the United
Provineces Government with offect from the same date.

This Miniatry's nofification No F. 6-6/49-PHI, dated the
10th Septernber, 1949, in hereby cancelled,

No. F. b-66/49-PH.I.—Dr K. K. Bagrehi, B.8e, M.B .
Demonstrator at the All-Tudin [nstitute of Hygiene and
Tublic ITealth, Caleutta, is appoinied to the tomporary post
of Aassistant Professor of Nuirition and Dietetics at the
Tnatitute with effecl from the 26th September 1940.

No. P. 8-21/48-PH.I.Dr J (. Suri, M. B.B.S., is
appointed as Medical Assistant at the Central Research
Tnatitute, Kasauli, on probation for one year, with effect
from tho 8rd October 1949.

P. 8. DORASWAMI, Under Secy.

New Delhi, the 31st October 1949

No, F. B-14/49-D.—7This Ministry's nofification No, T.
5-14/40-D, dated the Bih October 1949, is cancelled
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New Delhi, the 4lh November 1940

No, F. 1-11,49-MB.- -In partid modihention  of  this
Mmstry’s Notificapon No, H.1-11/49-Mb, dated the 81st
vugust 1949, Dr. G 8. Chopa, Deputly Assistaut Director
(zeneral (Medieal Stores), Medieal Store Depot, Madrus wan
granted entned lewve tor 88 days from the 17th June to
the ¥dth July 1949, halt pay leave for 40 duys lromn the 25th
July to the 2nd Heptember, 1949 and exiinordinary leave
tor 14 dayy from the 8rd to tho 16th Sceptember 1949, with
permission to suths holuduys on the 17th und 18th Seplem-
ber 1949, to hiy leave on necount of penultimute Saturday
and Sunday jespectively during which period the  Depot
remuined closed.

J. N. SAKSENA, Under Secy.
Er

MINISTRY OF AGRIOULTURE

New Delhi, the 18, November 1949

No, 1-13/48-8t.—Dr. Mohinder Smgh, M A, Ph.D,,
Asgigtant Meonowmie and Statwtical Adviser m the Directo-
rate of Heonomics and Htatisties, 18 grunted earnced lewve
for 27 duys with cHecet from 24th Octaober, 1949 1o 19th
November 1949 with permmssion {o prefix and suffix the
Sunday the 29rd October, and Sundayv the 20th Novewnber
1949 respectively.

W. H NATU,
Eeonomie and Statistieal Adviser
and Deputy BSecretary.

New Delhi, the st November 1949

No. F. 7-29,49-Fr.——Mr. 8. I’ Joshi, M Be., Benior
Ingpector, Fruit Produeis, 1» granted enrned leave for 80
days with effect from the forcnoon ot 1si November 1940
On the cxpiry of this lcave, his serviees under this Ministry
will be terminated.

'

New Delh, the Tth November 1949

No. F. 5-6/49-L.—Dr H N LRay, M.S¢., I'hD
(London), F.R.8.1T.M  (liondon), F A.8.T., officiating
Officer-in-charge, Scetion of Parasitology, Indinn Veterinary

Rescarch Institute 1 confirmed in that post with  effect
from the 7th December 1948,
FoRrESTSY
New Delha, Lhe 8th November 1949
No. 8-44/49-F.—I>r. & N  Kuapur, Chief Rewearch
Officer, Wood Working nnd Timher Moechanies  Branch,

Forest Resenrch Institute, Dehru Dun, is grantod leave for

- 9 monthy with effect from 20th November 1949 preparatory

to retivernent, of which 4 months will be on average pay

in Indin and 4 inonths abroad and 1 month on half avernge
puy.

V. 5. KRISIINASWAMT, Dv. Secy.

——

New Delhi, the 1st November 1949

No, 6-8/48-IRN.—M /v (' R Chopra and K. T. Mchm

were mppointed Irilling lnstructors in the Central Ground
Water Organisation with effect from the Ath  September
1948 and 24th January 1949 respectively uniil further
~orders.

New Delhi, the 8th November 1949

No, F, 3-13/49-M.—Dr Roy Chowdhrv, Head
Departruent of Chernistry at the Tndwn  Agricultural Re-
sentch Institute, New Delhi, has been  appoinied as
Member Secretary of the Export Comumittec of Manures
and TFertilisers set up vide the Government of Tndia,
Ministry of Agriculture, No D 1778-M/48, dated 7Tth
January 1949, vice Shri H. C. Sharma resigned

8. V. JOBIII, Dy. Secy.

of the

New Doche, the 8rd November 194y

No. i, 18-64,49-8.- -1t-Col, H L. L. Hogers, R.E.,
Qug. rector, ourvey or Indii s conarined mong appoint-
nient with enecr mmom  the Il July 194, wvice Colonel
J 43 r AURWIND lelited.

Major Gawbhu singh, 1A, Oftg. Duector, burvey ot
L, 18 conliomed 1 0ik appomnsinent wilh eitect from the
Uth Uclaber 1u4Y, vice Lt.-Lot 1L . \Wr.gho retired.

No. ¥. 16-26,48-R. —Mujor J. b Pawtal, & 1 1., otheint-
mg Luputy Director 1 the hurvey or indu, was appomnted

to othciute as Director, Burvey ol lndw, iromn the sUth
Novemnper, 1948 Lo the 21lst august 1949,  lle was again
sppomted to otheiate as Director, Burvey of Indis, with

ences from the 5Sth September 1949 until turther orders.
8. BABU, Jt. Secy.

e i o

New Delhi, the 4th November 1949

No. F. 7-10/48-8Bt.-—M.. J. H. Sarma, Secretary of the
I A Census Commutbee m the Mingtry ot Agriculture
relinquished churge ol hus post with eftect from the stternoon
ot 3th October 1949.

Mr J. % barma, Sceretary ol the I A0, Census Com-
nuttee Js teiuporanly appoinled n the Minstry ot Agricul-
ture uy becrelary of the isheries Bfutistical Committee
with etfect fromn the toremoon of Bth October 1949,

New Delhi, the 8th November 1949

No. F. 27-106/49-Estt,.I.—5hry 8 D. Udhram, Deputy
Direetor (Admm  and  Btores) Central Ground Water
Orpaniation, Minstry of Agriculture 1s granted leave on
wverage pay lor three months with oftect trorm 81sl October
1949, with pernussion to prefiv Sunduy the 30th October
1949,

1. J. MALIHAN, Under Soey.

New Delha, the Tth November 1949

No. F. 1-44/49-00. —On relurn trom deputution to the
Ministry of Food, Mi. T. M (turbaxani resumed churge ot
the post of Irector of Inspection in the Directorute of
Marketing and Inspection, Mimistry of Agriculture, with
effect from the 19th October, 1949 (afternoon).

§ T MAINI, Dy. Secy.

MINISTRY OF INDUSTRY AND SUPPLY

Bombay, the 81t October 1049

No. BSI-2(20).- -Mr H 1) Doongsji, Assistunt Director
(GGrade 1) in the ofhee of the Textile Commissioner, Bombay
19 granted earned leave tor 29 days with cffeet from the
4th October 1949 to the 1st November 194% with permission
to prefix the hobdays on the 1at and 3rd October and
Sunday the 2nd Octoher 1949 and suffix tha holiday on the
2nd November 1049 to tus leave

Bombay, the &t Novembeo) 1949

No. BBI-2(188).—Mr M K Poyyamani, Assistant
Divector (Grade 1T) 1 the Office of the Textile Cominis-
sioner Bombay is manted earned leave for 20 days with
effect from the 17th Qctober 19449 to the 5th November
1949 with perwission to prefix Sundav the 16th  October
1949 and suffix Sunday the 6th Novermber, 1949 {0 lus leave.

No. B8I-2(211),—Mr. M. G. Chaubal, Assistant Director
(Girade TT) in the Office of the Textile Commissioner,
Bombay was granted oarned leave for 5 days with effect
from the 10th October 1949 to the 14th October 1949 with
permission to prefix Sunday, the $th October 1949 to hia
leuve

PREM CTIIAND, Under Beey.
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New Deche, Lhe 3rd November 1949

No. 869.~-nr. K. I'0 Mathur, Deputy Duector  General
(bupln.w) Iy e Dueclorile wrenctdl ot dndusliny and
pUpPpies at New Dellil, hu- been glanted leave oil uverage
pay tor 1our moiitis withh efect irow e 2and Uetober o)

Wil perission to prenx i crogced honduys ol the  #@0th
und Zinp Uetober W) to the leave.
No. 37L.—Dr. A, 8. Sharnu,  Nssimbaut  Developinent

Otheer (Grade-1) (Motal) m the Directorate  Gonewnl  of
Industries and happlicy, New Delhl has heon entrusted with
tne ¢urrent dutics or the post of Deputy Development Olficel
(Metals) m the sane Directorate General with  ettect from
the torenocon ot the Tih September 1949, i addition to hus
other duties,

New Delhi, the 4th November 1949

No. 871.—Mr. ' K. Clhowdhwy has been appomted to
officiute ay  Assistant Development OHcer (Grade T)
(Heavy Chemicaly) in the Dircctorute Geueral of Indust-
ries and Supplies, New Delhy, with ettect irom the fore-
noon of the #drd October 1949,

New Delhi, the Sth November 1949

No, 502-I-VI(12)/49.—Messis. [Turish  Chandrn  und
P. C. Kurian, Research Ofiicers (on probuation), Ofice of

the Director of Industrinl Statsties, are confitmed m thew
posts wiah eftect trom the Ulst Muy 1949 (torenoon)

New Delhi, the 9th Novembe, 1949

No. 378.—My. K. M. Raina of the Cemwent Marhelmg
Co. of Tndia Ltd., hay been appoiuled to officiate  as
Regionul Honorary Cement Adviscr to the Government ot
India in the Directorute General of Tudustries and Supplies,
at Kanpur with effect trom the ulternoon ol the 12th Sep-
tember 1049 vice Mr. R N. ITaksar.

K LAM, Dy. Secy

New Delhi, the 4th November 1949

No. 379.—Mr. A. (. Banerjee, News Editor, Directorute
General, All Iudis Radio, New Delhi has been appomted
to officiate as Lrivate Sceretury to the FHon'ble Mnnstel
for Industry and Supply with effect from the 28th October
1949,

D. 3 BENEGAL, Under Soecy.

MINISTRY OF RAILWAYS
(Railway Board)

New Delhe, the 318t October 1949

No. E40NO1/8/2.—Mr. V. Jagannwb, Executive Kn-
gineer, Madras and Southern Mahrafta Railway, s
appointed to officiate ns Juniop Depuly General Manager
on that railwuy with effect from 1st August 1949.

No. E49NO01/6/2-1.—Mr. N. Kamalakera Rao  Nudu,
Officiating Junlor Deputy General Manager, Madrus and
Southern Mghratta Ruilway is uwppointed to officiate  as
Senior Deputy (teneral Manager on thai railway with
effect from 1st August, 1949.

No. E49Nol/6/2-II.—On return from leave Mr. T. L.
Colaco, Assintant Transportation Superintendent (Traffie),
Madras and dHouuthern Mahratte Railway officiated  as
Deputy Chief Operation Superintendent on that ruilway
from 18th May 1049 to 12th July 1949,

New Delhi, the 3rd November 1949

No, E49PM6/124/2.—Mr. A N, Roy, Distviet Trans-
portation Officer, Bengal Nagpur Railway, is appomnted to
officiate as Superintendent, Transport (Power) on that
Rulway, with effeet from 10th Oclober 1949,

New Dethe, the 4th November 1944

Mo, td3NUL 65—\ B I sing, Gwiating Deputy
Lthier L odiiier e Mauanwger,  pMadray ad o poulnein
Muirdita Hadway  levertod  ws  Istrict  Lolnmercigl
‘wmniwom, on tal mtwey wit ellec| Lom e lst.btplum-
by Lol

Ho. B49EML 2. N1 A, C. Head, Distiiel Transporta-
ton  bupcerintendent, Madias  and  douthern  Mabrabis
1wy ol Jenve prepurdlory to rolirement 1 allowed o
resumio duty and 1s appolnted to omiciute uy Deputy Chiet
lryme Munager, Bowboay Larods wnd Central India Reil-
wuy with gliect lroi 4t Getober 1944,

New Della, the Tth Novembor 1949

No. E49L,E2/12 4. Mr. M, L. Mulhierjee, officiating
Deputy Dircetor, Finance (Expeuditure), Ralway Loard,
Iy granted leuwve on average pay for 2 months with etect
from did October 1949 with permission  to prefix closoed
hondays trom 29th September 1049 to lyt Oectober 1949
ind bunduy the 2nd October 1949,

New Delhi, the Bth November 1949

No. E49NO1/B/2.—On rotwrn from leuve, Mr. 1. M.
Mealpime, District Conlroller of Stores, Oudh Tirhut Radl-
way a8 appombed to officrate us Deputy Controller of Stores
on that railway, with cotfect trom 27th Beptember 1949,

G, RAMA RATI, Dy. Secy.

New Dellu, Lhe 3rd November 1949

No. E49PM6,124/2.—Mr, B. C. Malllk, Oflicinting
Superintendent, Transportation  (Power), Bengal Nagpur
Ratlway 1s appointed to officiate us Transportation Manager,
on that Railway with effect, from 11th October 1949.

New Delhi, the Bth November 1949

No. E49NO1/4/2.—Mr. J. L. Jack, Deputy Chict En-
gineer, Great Indian leninsula Reilway i appointed to
officinte ns Chiet Engimecr on that Railway with effect from
1%th October 1949,

8. 8. RAMASUBBAN, Hecy.

MINISTRY OF TRANSPORT
BENGAL PiroT SERVICE
New Delhi, the 1st November 1949
No, 14.-M(44)/48..—In modification of this Ministry's
Notification No. 14-M(44)/48, dated the lst April, 1949,

Me. W. D. J. ITughos, Master Pilot, Bengal Pilot Service,
hay boen perimitted to aval of lesve ex-India tor 5 months

and 12 days, out of the leavo preparatory to retirement
already granted to him,
110ADS ORGANISATION
New Delhi, the 1a) November 1949

No. A-4(85)/47.—Shri Bri; Narayan, Addifional Consult-
mg Kngineer (Bridges) is granted earned leave for 12 duys
with effect from the 10th October 1848, on the expiry of
which period his re-employment in the Ministry of
Transport will terminate.

New Dethi, the 3rd November 1949

No. A-5(16),47..—Mr. Hurdyal, temporary Assistani
Engineer Consulfant in the Ministry of Transport, posted
as Fngincer Liaison Officer, at Patna, was granted earned
leave lor 17 days with effect from 8th Muy, 1947, combined
with leave on halt average pay on medical certificate for
seven davs, with permssion lo suffix Sunday, tho 1t Juue,

1947,
A K. MUKHERJEA, Dy. Secy.
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New Delhi, the 8rd November 1949

No. RB(Q)/49.—M1. TN, Mimia, TPersovul Ast:,wta wd
(n Speein! Becretary, DMinsiny ot"[‘rungpnrl (Rem ;.z,t‘ull‘-!lt on
Wing), has been appoinfed o otficinte 19 Private hecr: fory
to Special Secretwy with effeet from the 1st June 1049

: P M. SUNDAKAM. Dy

Hey

FORMATION AND BROADCASTING

"MINISTRY OF

New Delht, the 3rd November 1949

No, 1,28/49-L.P.—Mr ¢, L. Bhuvdway, o tompotury
Tuforination Officer in the Press Information B!_ll‘t‘HU. bus
heen grunted evned lease  tor 38 day4 _\vnh eftect  irom
October 3, 1940, with perniission to preilx closed holidays
Septeber 29, 30 and Octuber 1 and S}mduy October 2 and

unfix olosed holidays on Novewber 5.6, 1040, to the leave.

New Delhi, the 4th November 19449

- No. 1,23/49-IP.—DMDh V. Krishnaswind, o Temporany
[nformbtion Officer in the Press Infurmation Bureai, wis
aranted earned leave for 15 days with #ffeel hom Septeu&bm
14, 1949 with permission to suaffin closad holidays on Bop-
tomber 29, 80 and October [ und 2 1944, 1o the feave.

§ PRASADA, Under Secy.

MINISTRY OF COMMUNICATIONS
New Delhi, 1l

No. 1-M 33-49.-—Thc¢ olficiting appoinfments ot Dr.
A N. Tandon and Mr. 8 N. Roy Choudhury as Meteorolo
gists Grade 1 and Grade IT, respectively, notified in ths
Ministry's notification No 1-M/38-49 dated the 6th Sep-
tember 1940 will continuc for u further period of 1 month
ond eight days with effect from the 80th October, 1949,

—— e

1+t November 1949

[Po8714 AND TELEGRAPIT
New Delha, the frd November 1949

No. STA.91-11/49.—DM1 | A. Cornehaes,  oficmimy
Director of Telographs, Weor Beugal Cirele, s pranted
earncd leave for 42 days with effect from the 16th October

. 1549,

9. Mr P. J. T. Fonscca, officiating  Chief Eleetrivian,

#Wneless, is appomted to officzate 4+ Director of Talegranhs,

West Bengal Cirele, »ice Mv C. A Covneling with coffect
from the 18th Octobor 1949,

New Delhi, the 4th November 1949

No. 5PA.286-4/40. —[n wuperscssion of this  Munshi's
nolification No. SPA 76-5/49  dated the 14th Jnly 194U,
Tt.-Col. J W. @ Lincoln Gordon, Tortmaster-Genenl,
Jenlral Cirele, is granted privilege leave tfor four months
with effect from the 18th JTine 1949, and ia permitted lo
retire from the service on the cxpiry of 1he same.

K. V. VENKATACHALAM, Dy. Hecy.

New Delhi, the drd November 1949

No. 2-V(88)/48.—Mr. 1 ¢ DPuri, Officiating  Ausivtund

“ Director of Air Transport in the Civil Aviation Directorate,

hes been appointed to that post in a substantive capneity
with effect from the 11th Mareh 1948.

P. K. ROY, Dv. Secv

MINISTRY OF WORKS, MINES AND POWER
New Delhi, Eh v Hlst‘October 1949

No. M.IL-160(40)(1). -Dr. W D. Wewr C L., on the
expiry of lenve granted to him in this Ministry’s notific -
tion No MI68)I) dated the 21<t June 1949, vesumeod
charge of the office of Director, (Geological Survev of India,
on the afternoon of the #th Octoher 1949.

No. M.I1-150(40)(2).—Dr. M. 8. Krizchnan relinquighed
charge of the office of the Dirvector, Geologisal Survey of
(ndia, on the afternoon of the 24th Hepternber 1949 and
resumed charge ot the offics of the Director, [ndian Burean
of Mite on the {ncioo of the 6th October 1949,

No. M.II-150(40)(3).—Mr. Rama Rno resumed chatge
ol the office of Jomt Director, Indian Bureau of Mines, on
the forencon of the 6th Oectobher 1949,

No. M.II-150(40)(4).—Mr. 8. 8. Maulhotra resumed
churge of the office of Aswistant Director, Indian Bureau of
Mmes. on the 6lh October 1949.

B. B. PAYMASTER, Joint Beoy.

el

New Delhy, the 31et October 1940

No. DW.1/1463/49. —Mr. M. L. Sood, I.8.E., Director,
Central Waterpower, Irngation and Navigation Commis-
son, was granted leave on average pay for rost and recrea-
tion, irom the 3th to the 10th Oclober 1949 (both days

inelusive), with perisgion 1n prefix the closed holiday on
the 4th October 1949, |

New Delhi, the 4th November 1048
No. DW.1/9851/49.— Thc wervices of Mr. J. Banerji,
LY R.. Project Officer (Afforesiation and Soil Conservation),
Central Wateipower, Irgation and Navigation Commig-
o were placed at the disposal of the Mmistry of Agricul-
fire with eHeet [rom the 18th October 1949 {torenoon)

No. DW.1’951A/49.——MI'. D b Bwgal, LF.8., Silvi-

cutlwasts Faot Punjab, 1 appomted  as Project Officer
{Altorestation and Soil Conservation), Central Waterpower,
lrgtion and Navig ton Commission with effect from the
18th O tober 198 (forenoon), vieg Mr S Banerji, 1.F.8,,
revedtod o the Mislstrs of Agricalture trom that date.

5 NEELAKANTAM, Dy. 8ecy.

Neaw Delhi, the 1st November 1949

No. Adm, 2(41)/49. \r. B K. Golhale, 1.C.8., on
return from leave, resumed charge of the office of Secretary
to the Government of Indis, Minigtry of Works, Mines
and Power, on the forenoon of the lst November 1949.

New Delhi, the 4th November 1940

No. Adm. 2(40),49.—Shri N. D. Gulhati, I.8.E., Deputy
mae,etary to the Government of Tndia, Ministry of Works,
Mines and Power, was grantod leave on avez:age pay for
one month and fitteen days from the 22nd May 1949.  Bhri
Gulhati woy recalled Irom leave snd he rosumed charge as
Deputy Hecretury in this Ministry from the forenoon of the
S0th Tune 1949 The unexpired portion of leave granted to
him <hould, theretfore, be treated as eancelled.

2. This supersedes thiv Ministry’s notifieation No. Adm.
2021 /49 dated the 8rd August 1049,

H. C. GUPTA, Dy. Secy.

New Delhi, the Tth November 1949

No. bbb9-Ests.JI/49.—Shri (. T. Meshram, REstate
Officer, New Delhi, wuy granted enrned leave from the 7th
October 1949 to the 15th October 1949 with permission to
afftin: Sunduy, the 16th October 1949, thereto.

N. B. CHATTERJEE, Dy. Secy.

MINISTRY OF LABOUR
New Delhi, the 815t October 1940

No. L'W-4(28)/49.—Mr. 5. C. Aggarwal, Coal
Welfare Commigsioner, Dhanbad, relinquished
the post on the afternoan of the 14th

Mines
chargs of
ctober 1949.

W1th effect from the same date, Mr. Ram HBuchit
Misra, Deputy Commisstoner, Hazaribagh, was appointed
a5 Coal Mines Welfare Commissioner, Dhanbad.

P. N. SHARMA, Under Seoy.
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New Delhi, the Tth November 1949

No, Adm.1—Mr 8. Mullick, 1 C.8., Officer on Speciul
Duty in the Minwtry of Labour, is appomied as Deputy
Secretary ta the Uovernment of [ndia in that  Minisis
with effect from the 1st Novemlwr 1949,

N. M. PATNAIK, Dy. becy.
| ]

Directorate General of Rogettlernent and Employment
New Delhi, Hie 204 Oclober 1049

No. RA-25(1).—The designation of the post of Assistunt
Director-cum-Employment Co-ordination Officer, Special
Employment Bureau held bv Mr. Mangharam Bhawand i
has been changed to Assistant Dircctor, 8pecial Employ-
ment Bureau, with effect from the 1st October 1949,

No. BA-25(1).~Consequent on the conversion of one of
the two posts of Assistani Director-cum-Employment Co-
ordination Officer to that of an Employment Co-ordinnticu
Officer, Mr. Sawan Singh took over charge aus mployment
Co-ordination Officer, Special Employment Buresu, with
effect from the 1at October 1049

No. RXA-788.—Mr. R. J Moon, Aasistant Sub-Regional
Employment Officer,  Sub-Regional  Tmployment  Ex-
change, Amroati, ielinquished charge of his post with
offect from the afternoon of the 11th October, 1848.

No. RXA-958.—Mr. A. N. Bidani, officiating Assistant
Sub-Regional Employment Officer, Sub-Regional Employ-
ment Fxchange, Al'lahabad, relinquished charge of his post
with effect from the afternoon of the 30th September, 1949

¥o. RXA 959.—Mr. D. N. Barthwal, officiating Aesis-
tanb Sub-Regional Finployment Officer, Sub-Regional
Employment Fxchange, Agra, relinquished charge of his
post on the atternoon of the 30th September, 1940

New Dethi, tHhe 201k October 1940

No. RXA-938.—5hri L N. Shandilya, Asasfunt  Sub-
Regional Employment Officer,  SBub-Regonul  Emplov-
ment Exchange, Raipur, hay been fransferred with

offeet from the afternoon of the 8th October, 1049, and
posted in the sume capacity to the Sub-Regional Employ-
ment FExchange, Jubbulpore, with effect from the 10th
October, 1849,

Now Delhi, the 3lst October 1949

No. RAX-588.—Mr. 8. N. Mechta, Assistant Sub-
Regional Employment Officer, Sub-Regional BEmployment
Exchanpge, Surat, wns grented emrned leave for 89 davs,
with effect from the forenoon of the 8rd October, 1949,
with permission to prefix the holidays on Saturday the
ist October, 1949, und Bunday the 2nd October 1949,

New Delhi, the 3rd November 1949

No. RAX-928.-— M. 0. 8. Glulati, Asyistant Sub-Regiounl
FEmployment Officer attached to the Reglonal Employ
ment Exchange, Delhi, relinquished charge of his post with
effect from the afterncon of the 80th September 1949,

New Delhi, the 8th November 1949

No. RA-12(85).—M:. Vimal Chandrs, a substantive tem-
porary Superintendent wns granted earned leave for 60
deys with effect from the 1st Beptember 1949 He
resurned duty on the 8lat October 1949

2. Mr. 8. N. Bose, a substuntive temporary attached
offico  Superintendent, wuas  appointed as  Secretariat
Buperintendent with offect from the 1let September 1949
vice Mr. Vimal Chandra Mr. Bose reverted to his subs-
tantive temporary appoinbment of uttached office anpemu-
tendent with effect from the 3lst Qctober, 1949.

BHACGWAN SINGH. Asstt. Secy
e S

Neaw Delhi, the 29th October 1949

No. RTO0-18(20)/49 —Major D L. Deshpande, Prinei-
al, Central Tnstitute for Tralning Instructors, XKoni,

ilaapur, wus placed on deputation ex-Indin fron the Tth
to the 25th Septenbor 1949, both days welnsive  He
vesurned charge of his duties on  the 26th  September
1949, forenoon.
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New Delli, the 818t October 1949

No, RA-27(18)I.—On his appointment to the Indian
Administrative Bervice, the services of Dr. 8. T. Meranj,
officiating Director of Enploymeut Exchanges, were placed
at the disposal of the Ministry of Home Affairs with effect
trom the afterncon of the 14th October, 1949. -

No, RA-27(13)II.—Mr. H, Davenport Deputy Dircetor
of Employment Exchanges, has been appointed to officiate
us Director of Employment Exchanges with effect from
alternoon of the 14th October 1949, etee D1 8 T, Merani..

No, RA-27(18)I1I.—I» 8 N (‘hanna, A\ swistunt
Director of Employment Exchanges, has beeu sppointed
to officiate as Deputy Durector of Employment Exchanges

with effect trom the aftermoon of the 14th October, 1949
mee Mr H Davenpart,

N. DAS, Toint Secy

e

New Dellu, the 3191 October 1049

No. RAX-402.— Mi. K. i \Abhyaunkar, officiatmg Sub-
Rogional Fmployinent Officer, Sub-Regional Employment
Exchange, Dockyard, Bowbay, was transferred with effect
trom the ulternoon of the 10th September 1949 and posted
in the same capacity to the Sub-Regional Tmployment
Exchange, Kolhapur, with effeet from the afternoon of the
21st September 1949, )

No. REA-447.—On hin  appointiuent to  the Indian
Adin stintive Service, Mt B It Mandal, Assistant
Director of Truploymoeut Iixchunces, Regional Directorate
of Resettlement and Fmployment, Wost Bengal, Caleutinyg

rolinquished chavge of his post on the forennon of the 14t
October, 1940

Now Dethu, the 191 Norember 1919

No. RA-12{42).—Mr V. 8 Varma, Director of Publicity,
Directorate General of Resettlement and Employment.
Ministry of Labour, was granted earned leave for 5 days
with effeet from the 9th Augnst 1049, with permission to

suffix Sunday the 14th and the elosed holiday on the 15th
August 1949 to the leave.

New Dellii, the 8rd November 1949

No. ROO-143(4).—Mr. J. A. Rizvi, Assistunt Director
of Enployment Exchanges, U7 I'., wasy appomted to hold
cwrent, charge of the duties of Deputy Direstor of Resettle-
ment and Fmployment, Regiomal Directorate of Rescttle-
ment «d Employment, U P., in addition to his own duties
with eftect trom the atternoon of the 10th Beptember 19492
nice. Mr. (v Il Nagar, granted leave

New Delhi, the 8th November 1949

No. RXA-602.—Mr. Y. D. Mahajan, Deputy Regional
Emplovment Officer, Regional Fmployment Fxchange,
Nagpur, was transferred with effect from the nfterngon of
the 6th October 1949, and posted as Bub-Regional Erploy-
ment Officer to the Sub-Regional Employnient Exchange,
Amraoti, with effect from the 10th October 1949.

No. RXA-818.—Mr. § V Pandit, Sub-Regional Employ-
ment Officer.  Bub-Regional Ewployment TFExchange,
Sholapur, was granted enrned leave for 27 days from the
16th August 1949 to the 11th Bepternber 1949 followed
by extraordinary lenve for 7 days trom the 12th September
1949 to the 18th September 1949, with permission to prefix
Sinday the 14th August 1949 and the holidav on the 15th
Augusat 1949 to the lewve,

No. RAX-428.—Miss K. D Mulekni. Deputy  Regional
Employment Officer  Regionnl  Employment Fxehange,
Bombry, relinquished charge of her post on the afternoon
of the 15th October 1949,

E. U DAMODARAN, Dv. Seey

[
New Delli, the 3rd November 1940

No. RDA-80(1).—Dr Y M. Pradhan, House Burgeou,
Training Centre for War Disobled, Aundh, Foons, relin
quirhed charge of his duties on the 31st August, 1949, on
termination ol hiy <ervices in thu gaid enpaeity.

VIDYA PRAKABH, Assth. Becy.



